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INTRODUCTION

1, the Chairman of the Estimates Committee having been 

authorised by the Committee, present this Seventh Report of the 

Estimates Committee of the SeconJ Lok Sabha on action taken by 

Government on the recommendations contained in the Eighteenth 

Report of the Estimates Committee of the First Lok Sabha.

2. The Eighteenth Report of the Estimates Committee of the 

First Lok Sabha was presented to the House on the 23rd Decem­

ber, 1955- The Government furnished their replies indicating 

action taken on the recomaendations/conclusions in this report 

between the 27th July. 1956 and the 21st January, 1957 The 

Ministry was requested to furnish clarification on certain points 

arising out of their replies. The replies (including replies to 

points on further clarification) were examined by the Sub-Com­

mittee of the Estimates Committee on the 3nl December, 1957 and 

the 3rd March, 1958. This report includes the replies of the 

Ministry to the original recommendation of the Committee as well 

as replies to the points for clarification.

3- The Report has been divided into four Chapters'

I. Report

II Recommendations that have been accepted by the 
Government.

III. Replies of the Government that have been finally 
accepted by the Committee.

IV. Replies of the Government that have not been 
finally accepted by the Committee and are being 
pursued.

(iii)



4. An analysis of the action taken by the Govemment on the 

recommendations contained in the Eighteenth Report is giren at 

Appendix 1.

(iv)

NEW DELHI; BALVANTRAY G MEHTA,

The 28tii March, 1958- Chairman.

Estimates Committee.



CHAPTER I 

REPORT

The Estimates Committee, in para 21(lXii) of the 18th Report, 

stated that the assumption of an overall increase of 5% in goods load­

ing in each year of the Second Five Year Plan was extremely conser­

vative. In the first year of the Second Plan, however, the loading 

figure for 1955-56 is about 8 8% which bears out the anticipation of 

the Committee that the provision made in the Second Plan might not 

be sufficient to cater to the needs of rail transport during the Plan 

period. The Committee note with satisfaction that the question of 

providing additional facilities for rail transport is being reviewed 

periodically by the Planning Commission in consultation with the 

Railway Ministry.

2- In para 21(3) of the 18th Report, the Committee stated that 

immediate steps should be taken to eliminate the speed restnctions 

on 1,784 miles due to arrears of Track Renewal as on 1.4.55 and 

that the tentative target of renewal of 10.000 miles of track and the 

funds proposed in the Second Five Year Plan were less than what 

the individual Railways had asked for. (It may be noted that the 

mileage under speed restriction of 1.4-57 has further gone up to 

2.499). From the reply of the Ministry it appears that the target may 

not be achieved because of lack of funds as well as short supply of 

permanent way materials. So far as the latter reason is concerned, 

the Committee hope that with Steel Plants going into production the 

Railways will be able to procure the necessary material. The Com 

mittee are of the opinion that the reduced taiget of renewal of 8,000 

miles of track during the Second Plan will be totally inadequate to 

meet the needs of the situation and that it is likely to increase the 

number of speed restrictions which, in turn, will result in the slow­



ing down of traffio movement The Committee would, therefore, 

like the Railway Ministry to review the position and take steps 

in oonsaltation with the Planning Commission to restore the 

odginal track renewal programme of 10,000 miles during the Plan 

period

3. In para 27 of the 18th Report, the Committee bad come to 

the conclusion that considering the figures of traclc milea.i;e in 

other countries vis a vis the population and per capita^ capital 

outlay, there was a need fbr long tenn plan for the development 

of Indian Railways. The Ministry have exi>lained tliat it is diffi­

cult to visualise the growth of the railway system beyond tlie 

Second Five Year Plan at this stage, in the absence of a compre­

hensive long raage economic Plan In this connection, the Commit­

tee would like to refer to the Nagpur Rc»d Plan which is to be 

implemented by the end of the Second Plan and also the declara­

tion of the Minister of Transport and Communications that another 

long-teru load plan was being prepared. The difficulties mention 

ed by the Railway Ministzy have to be encountered in framing a 

perspective road plan also. Just as it is possible to frame a 

perspective plan for the roadwi^’s inspite of these difficulties, it 

should also be possible to prepare a similar perspective plan for 

the railways. The Committee during their discussion with the 

representatives of the Planning Commission were told that the 

Commission was already engaged in perspective planning The 

Committee, therefore, reiterate their earlier recommendution and 

suggest that the nailway Ministry should co ordinate with Plan- 

in<; Commission in franinK a tentative pers;)ective pl<\n for the 

development of Railways.

4 In para 32 of the 18th Report, the CoiiiDittoe had reoom- 

needed that the suggestion of the Indian Railway Enquiry Cou* 

mittae, 1947 with regard to the examination of tlie gauge ques- 

tioo by a small technical committee should be iraplemented eaily.



The Committee have been informed that an officer has been appointr 

ed with effect from 16 3.57 to investigate the question. The Com­

mittee would like to be furnished with a copy of the Report of this 

officer as soon as his investigations are completed. They would 

also like to be-informed as to which of the N.G and M. j .  lines are 

eventually proposed to be converted into B,G.

3
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APPE!^DIX I

Analysis of the aotion taken by Oiovemment on the 

recommendati3ns contained in 18tli lep^rt af the 
Estimates Cammittee (First Lok Sabha)

1. T:>tal number of recommendations made 26

2. ReoommeDdations accepted fully by Goveminent.

No. 17.5

Percentage to total <17-3%

3. Recommendations accepted by the Government 
partly or with some modifications

No. 2

Percentage to total 7.7%

4* Reoommeodations not accepted by the Sovemment
but replies in respect of which have been accepted 
by the Committee

No. 2.5

Percentage to totol 9.4%

5. Recommendations not accepted by Government and
pursued by the Committee (including those which 
are still under consideration by Government)

No. 4

Percentage to total 1ft.4%

30

L.&S.R.P 197. 1,600 5.4.58


